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THE HON'BLE WR. JUST EH V. S. MaLBUTH, CHAIRMa[\T

' the H0N*BLE Ml. P. T. THmUVE^!3aDAM, iVEMBER (a)

1) Balbir Singh S/0 Molad Singh,
R/0 Qr. No, 102-F , Railway Colony,
Northern Railway,
Rewari (Haryana).

2) Rattan Lai S/0 Chandg i Ram,
R/0 Mchalla Vaidwara,
Distt. Rewari, Haryana. ... ^applicants

By -Advocate shr i V. P. Sharma

' Versus

l) Union of India through
General Manager ,
Northern Railway ,
Baroda House, New Delhi.

2) The Secretary, Railway Board,
Rail Bhawan, New Delhi.

/
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3) The Divisional Railway Manager,
•Northern Railway,
Bikaner. ... Respondents

By ShriD. S. Mahendru, proxy- for Shr i
p. S. Mahendru, Advocate

0 R D £ R„

Hon«ble iVlc. Justice V. S. Malimath -

Shri V. p. Sharma, learned counsel for the

petitioners submits that this application has become

infructuous. The same is accordingly dismissed.

/as/

(p. T» Th iruvengadam ) ( S. Malim^h )
N'̂ mber (a) Chairman


